\ 2161 TEM NO. 43 COURT NO. 6 SECTI ON XVI |
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).3171/2007

(From the judgenent and order dated 06/12/2005 in LPA No. 113/2004 of The
H GH COURT OF JHARKHAND AT RANCHI )

AKHI LESH KUMAR SI NGH Petitioner(s)
VERSUS
STATE OF JHARKHAND & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report)

Dat e: 14/09/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.B. S| NHA
HON BLE MR JUSTICE H. S. BEDI
For Petitioner(s) M. Neeraj Shekhar, Adv.
M. Ashwani K. Dubey, Adv.
M. Swet ank, Adv.
M . Raj esh Kunar, Adv.
M. Mohan Pandey, Adv.
For Respondent (s) M. Ait Kumar Sinha, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
In view of the letter, list after one week.
[ Meenu Sethi ] [ Pushap Lata Bhardwaj ]

Court Master Court Master



